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(b) whether it is a fact that he
stated that there were some areas in
the State where Harijans were not
allowed to take water from the com-
mon wells and ponds;

(c) if so, which are those areas; and

(d) the steps being taken to remove
this difficulty?

The Deputy Minister in the Depart-
ment of Social Welfare (Shrimati
Chandrasekhar): (a) Yes.

(b) No.
(c) and (d). Do not arise.

Irrigation Schemes in Trichur District

4106. Shri A. K. Gopalan: Will +he
Minister of Irrigation and Power be
pleased to state:

(a) how many medium and lift
irrigation schemes are in progress in
Trichur district, Kerala;

(b) whether the ‘Pathazha Kundu’
scheme work is at a standstill;

(c) if so, the reasons therefor; and

(d) whether all these schemes are
going to be completed within the
scheduled time?

‘The Minister of Irrigation and Power
(Shri Fakhruddiy Abmed): (a) Work
on six mediwm and two lift irrigation
schemes is in progress.

(b) and (c). The work on this sche-
me has not yet been started due to
delay in acquiring the necessary lands,
The lands required have not yet been
handed over and taken possession of.

(d) The schemes will be completed
according to schedule.
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Slum Clearance in Kerala

4111, Shri P. Kunhin: Will the
Minister of Works, Housing and Urban
Devel t be pl d to state:

(a) the total areas where the slum
clearance works have been completed
in the various towns of Kerala so far;

(b) the amount that has been pro-
vided for this purpose;

(¢) whether Government are aware
that the Changel Chula Colony in Tri-
vandrum where more than five hun-
red Harijan families live, has not yet
been cleared; and





